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- ' - Fe.3159 (f’ Mo 242 [79° L*"/?n exercise of the pewers cenferred
\‘ 7 py Sub-Sectien (1) of Section 2693 ef the Income-tax Mté 1961

’ {43 of 1961) and in supersessien ef netifieatien Ne ,62/7 -
Ly F 3-\.'31-6/“3301'/?9:-%’3» dated. w.ﬁ.gg the Central Gevernment hereby
.- + %7 erder that Inspecting Asgigtan ‘aomissi aner of- (Acgquisitien),
y % Jullundur shall hawe jurisdictlon ever the areas as menticned

‘in the fellewing table: .
‘ 2s§.§§§ . L

"V..’?."a"‘a-‘-'0""«:"’."’;"‘11"‘;‘-‘.'61"‘.‘a"-"‘t"i""._"‘g“’a"a"‘a"a"v""’w"‘a"."o"‘."i_"‘o-"i“—‘o"ﬁo
| Inspecting Asséstant Cemmissioner — Jullundur, Kapurthala,
. ef inmewﬁaxg Acquisitien Bange - - Hoshiarpur, Bhatinda,
_ ~ Jullundur. S - “Terezepur and Faridket
L ' - Districts ef Punjab,

| - This arder shall came inte feree with effact
frem 30.11.1979 After Reon. - S e
L (SWRe GUPRA)
UNDER LECRETARY,, TO THE GOVERMMENT OF ININIA
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| - Geverment of India Press, -
Moy MngResd,
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Copy forwarded teie

. 1. . A1l Cemmissiensrs_ef Income-tax,
% 2, - All Directers of Imspeetiem, = -
A e. - ‘Registrars ef Inceme~tax Appellate Tribunals,
- . O%AG of Indla « b0 spare ceples. )
= Se - Bulietin Sectian « 6 spare caples. - ,
E @’“ 8,  SBtatisticlan (Inceme-tax) - 6 spave cepies, |
) 7.  Directer of Ingpectien (C&l3), Adwanwe-Ghalib Mata,
- ‘Sundri Laney New Deihi - 6 spare oeples. -~
8,  Director of Inspectisn (R&S), Mayur Dhavan, New Delhi
| .= 6 spare coples, o |

PeTo0.
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10,

12.

Chief Engineer (Val.),31th Fleer, Rohit House, Ne,3,
Talstoy Marg, New Deilhi - 6 spare ceples, .
Chief Engineer(Val, ), L4th Floor, Cherdia Bhavan,
- No.123-Dy Mount Read Madras - 6 spare ceples.
IAC of Inceme-tax, Inspection Divisien, CBIT, Vikas _
- Bhavan, D Bleck, Ground Floer, Reem Ne,13 New Delhi - ..~
3. spare ceples, ' o = '

11 Officers in the Tech.wing of Ge¢B.D.T.

L (S.R. GUPTA) .
UNDER SECRUTARY, TO THE GOVERNMENT OF INDIA
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